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DEPARTMENT OF LAW
Organizes National Seminar On
 “LAW AND JUSTICE IN A GLOBALIZED WORLD:
MULTI-DIMENSIONAL PERSPECTIVES”

(19th, 20th & 21st February, 2020)


“We need to rediscover the lost art of democratic argument.”
-Michael Sandel
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Pune, formerly known as Punwadi or Punyanagari, is the eight largest city of Maharashtra after Mumbai. Situated at 560 meters above the sea level on the Deccan plateau at the confluence of Mula and Mutha rivers, Pune is the administrative capital of Pune district and the 7th Metro city of India. Pune is known for its educational facilities, having more than hundred educational institutes and nine universities. It is an educational hub attracting students from all over the world and particularly Asian and African regions. Pune is a growing industrial hinterland with many information technology and automotive multinational companies that have set their units here. Pune is also well known for its traditional folklore, cultural and educational linkage and birthplace of pioneers in social reform movements. At present it is a place of job opportunities and educational institutions that attract migrants and students from all over India and outside India including Middle East, Iran, Eastern Europe, South East Asia and Africa which makes it a city of many communities and cultures.
ABOUT THE UNIVERSITY

Established in 1948 as the University of Poona and now known as Savitribai Phule Pune University, the university has become one of the leading centres for research and teaching in India. The placid environment and state of the art facilities provide its students with an ideal atmosphere to peruse research in various disciplines of Science, Humanities and Social Science. The University houses about 61 departments/centres which provide a wide array of academic programmes. The university has also been ranked 2nd in India as per the Times higher education world university ranking in the year 2019. The university was also re-accredited by NAAC at “A+” level, Status of university for potential for excellence by UGC, Delhi. Recently, Savitribai Phule Pune University has added another feather to its cap by becoming the largest University with a cohort of affiliated academic institutions in the state with over 8000 students enrolled in various courses in Maharashtra.
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The department of Law was established in the year 1965 in order to cater to the growing demand of post graduate legal education in the country under the stewardship of Prof. Dr. S.K Agarwala. The untiring efforts of Prof. Dr. S.K Agarwala, as the founder head of the department, richly enabled the department to earn its reputation in national and international academic circles as the centre of excellence. In accordance with the UGC’s mandate the department has introduced one year LL.M programme in 2013. The department offers five specializations i.e Science, Technology and Law, International Law, Constitution and Administrative Law, Criminal Law and Business Law. The faculties at the department upgrade the syllabus periodically to meet the new challenges and exigencies in the concerned area of law. Since its establishment the department, over the years has awarded more than eighty doctorates in various facets of Law. Hailed as one of the best legal educational centres of the country, many of the department’s students occupy high positions in various avocations around the world. The department thus has a rich heritage of alumni who have bought laurels to the department.

[image: ]THEME OF THE SEMINAR

Ask not what the country can do for you. Ask what you can do for the country. This in simplest terms can be connected to, role of law and legal systems in upholding justice through more vigilant, responsible and ‘duty oriented approach’. The trend of interdependence among nations for numerous things led to shift in approach beyond national frontiers and it has become inevitable question that, now time has come, What you can do for the world and for the service of humanity? It took us to dwell into contemporary analysis of ‘Justice’ in broader sense as ‘Global Justice’. Traditionally speaking, philosophers have interpreted the term Justice in several ways contextual to societal culture, status of legal development and flux of socio- political ideas. In our ancient culture concept of ‘dharma’ was interpreted in broader sense connoting ‘duty, responsibility, righteousness, virtue, truth and justice’. The inclusive approach mooted by our thinkers believed in, ‘entire world rests on dharma’. On other hand reference to Rawls leads us to understanding Justice as ‘fairness, creation of standard theory against which actual policy practices can be verified, principles for establishing just institutions in society, equal liberty for all, fair equality of opportunity and benefit of least advantaged, etc. The nature of these principles is of universal relevance’. There is no doubt that, in present context it is quintessential to deliberate and discuss the role of Law in creating ‘just, fair and justice’ oriented society irrespective of political borders, economic tussles and narrow regional interests. We are surrounded by rising tendencies of nationalism, protectionism, privatisation in almost every sphere of economy, divergent state approaches to ethical-legal issues in emerging areas (like Data Privacy, Artificial Intelligence, etc.), increasing cost of access to justice etc. are posing serious challenge to very concept of ‘Law and Justice’. Thus in the light of Globalisation and its pervasive effects on fundamental concepts of law, creation of strong positive law, functional approach of legal institutions and evolution in approach to right-duty aspect of both legitimate government and people at receiving end, etc. are immensely relevant areas of legal discourse, which this Seminar attempts to focus under comprehensive as well as inclusive title, ‘Law and Justice in Globalised World: Multidimensional Perspectives’.
“ Dharnat dharma mityahu dharmo dhara-yate prajaha Yat syad dharana-samyuktaam sa dharma iti nischayaha.”
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The Department of Law invites original and previously unpublished research papers for the National seminar from Researchers, Professionals, Academicians and students related to the them and sub-themes of the seminar. Persons interested in paper presentation shall send an abstract on their research papers explaining the idea of the topic chosen according to the guidelines given below.
Sub-Themes of Seminar:
1. Juristic approach to ‘Universalism vis-a-vis Particularism’: What World needs at present?
2. Effect	of	Globalisation	on	Socio-economic	rights:	Analysis	through	Indian constitutional Perspective.
3. Contribution of Indian thinkers in shaping Jurisprudence in Globalised World.
4. Global Trade, Destructive Competition and status of Labour Rights: India’s legal response.
5. ‘Globalization’ in education and research of Law: Evolving practices.
6. Peace and Security in the light of territorial border disputes among States: Where does Global Justice stand?
7. The Gig Economy and its implications on rights & welfare of labour: Status of Global Governance.
The above mentioned sub-themes are not exhaustive and it can include other related ancillary sub-themes as well.

GUIDELINES FOR RESEARCH PAPER SUBMISSION
1. All manuscripts should be accompanied by an abstract of up to 500 words outlining the central argument(s) of the research paper.
2. The Final Submission of articles shall be within the word limit minimum of 3500 to maximum of 5000 Words.
3. Authors shall declare that the manuscripts submitted for publication do not infringe the copyright of any other person. Except agreed otherwise, the copyright of the content published shall vest with the Department of Law, Savitribai Phule Pune University viz. the organizer. However, the organizers shall not be liable for any copyright infringement by the authors.
4. The manuscript must not contain any mention of or reference to the author’s name, affiliation or credentials. Such information must be restricted to a separate cover page which must contain a brief biographical description of the author and include the author’s name, affiliation, qualifications, and contact details.
5. Plagiarism will result in the summary rejection of the manuscript.
6. Co-authorship is allowed. There can be a maximum of 3 authors for paper.
7. All manuscripts should be emailed to the given email address-
seminar2020dol@gmail.com

[image: ]FORMATTING GUIDELINES
1. All Manuscripts must follow the SILC method of citation.
2. Submission must be in Times New Roman; font size 12 (main text) & line spacing of the main text should be 1.5, 1-inch margin space on both sides and justified.
3. All footnotes must be in Times New Roman Size 10, single spacing and justified.
4. The manuscript submitted must be made in doc/ docx. format
5. Charts/Tables: These should be made a part of the main text itself.
6. Page numbering should be in the middle of the page.
7. Quotations from primary sources: In italics, within inverted commas and duly acknowledged in the footnotes.

EDITORIAL POLICY
Authors, upon submission, must communicate their acceptance of the following conditions:
1. The work, upon publication becomes the property of the Department of Law, SPPU and permissions for subsequent publication/ reprint and/or derivative works must be obtained from the Department of Law, SPPU
2. The Department of Law, SPPU retains complete discretion over acceptance/rejection of manuscripts.
3. Editorial decisions to publish shall be based solely on the review of the final manuscripts submitted by the authors.
4. The acceptance of manuscripts post-review may be made contingent on the incorporation of such suggestions as communicated by the Department of Law, SPPU
IMPORTANT DATES

	
LAST DATE FOR ABSTRACT SUBMISSION
	
08/02/20

	
COMMUNICATION OF ABSTRACT SELECTION
	
10/02/20

	
LAST DATE FOR REGISTRATION
	
12/02/20

	
LAST DATE FOR SUBMISSION OF FULL PAPER
	
15/02/20



[image: ]REGISTRATION FEE




	
ACADEMICIANS / PROEFESSIONALS
	

Rs. 1500/-

	
RESEARCH SCHOLARS
	
Rs. 1200/-

	
STUDENTS
(OTHER THAN THE STUDENTS OF DEPARTMENT OF LAW)
	
Rs. 500/-




For registration: https://events.unipune.ac.in/sites/Law/index.html
Accommodation details:
Standard accommodation will be provided in the campus of Savitribai Phule Pune University on additional payments of accommodation charges on first come first serve basis.

CONTACT DETAILS
· Faculty Convener:	Asst. Prof. Vikramaditya	(Mob: 9718242957)
· Faculty Coordinator:   Asst. Prof. Eisha Vashishtha	(Mob: 9145737094) For Queries relating Seminar/paper presentation
1. Gunjan Deshpande- 7775067850
2. Gayatri Kulkarni-	7507064121

For queries relating to accommodation:
1. Mohit Boralkar-	8999927103
2. Suyash Deshmukh- 9403377278

And/or E-Mail: seminar2020dol@gmail.com
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